FORM G

INVITATION FOR “EXPRESSION OF INTEREST FOR
CMP EURO TECHNOPLAST PRIVATE LIMITED

OPERATING IN “PLASTIC COMPONENTS/PROMOTIONAL ITEMS FOR THE

CONFECTIONERY AND TOY INDUSTRIES” AT PUNE

(Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS

1. | Name of the corporate debtor | CD - CMP Euro Technoplast Private Limited
along with PAN & CIN/ LLP | PAN No. - AAFCC5010Q
No. CIN No. - U25203MH2013PTC250785

2. | Address of the registered office | Registered office:

Shop No. 10, Plot No. 62, Aggarwal Trade Centre, Sector
11, CBD Belapur, Thane, Maharashtra - 400614, India.

3. URL of website https://cmpeurotechnoplast.sumedhamanagement.com/

4. | Details of place where majority | CMP Euro Technoplast Pvt Ltd Indapur
of fixed assets are located Address: Plot no A 99 Midc area, Loni Devkar Midc

Indapur, Tal Indapur Dist Pune, Pincode 413132.
5. | Installed capacity of main | Plant Site is equipped with following:
products/ services e 28 Machines for moulding plastic materials from
100 to 150 Tons on three shift basis
e 12 Pad-printing machines with rotating belt from
4 to 6 colours
e 16 welding machines with rotary table
o  Working capacity for 24/7 with 3 diesel
generators kala genset (2*200 KVA + 1*250 KVA)

6. Quantity and value of main | Sale of Goods for INR 3,83,76,325 /- as on 31st March
products/ services sold in last | 2025
financial year In FY 2021-22, it produced 8,55,00,000 complete

surprises (toys) for a total of 38,70,00,000 plastic
components. Highest in FY 2018-19 for 148.4 Million
Units

7. | Number of employees/ [ NA
workmen

8. | Further details including last | Further details about the Corporate Debtor or any
available financial statements | additional information can be obtained from the
(with schedules) of two years, | Resolution Professional through the provided Email
lists of creditors are available at | address: ip.cmpeurotechnoplastpvtlitd@gmail.com
URL:

9. | Eligibility for resolution The information can be obtained from the Resolution
applicants under section Professional through email:
25(2)(h) of the Code is ip.cmpeurotechnoplastpvtltd@gmail.com
available at URL:
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10. | Last date for receipt of | 24-10-2026
expression of interest |

|
11. | Date of issue of provisional list | 03-11-2026
of prospective resolution
applicants
12. | Last date for submission of 08-11-2026
objections to provisional list

13. | Date of issue of final list of 18-11-2026
prospective resolution
applicants
14. | Date of issue of information 23-11-2026
memorandum, evaluation (subject to receipt of Non-Disclosure Agreement by
matrix and request for Eligible PRAs)

resolution plans to prospective
resolution applicants
15. | Last date for submission of 23-12-2026

resolution plans
16. | Process email id to submit ip.cmpeurotechnoplastpvtltd@gmail.com
Expression of Interest
17. | Details of the corporate The Corporate Debtor is registered with Ministry of
debtor’s registration status as | Micro, Small and Medium Enterprise.
MSME

UAM No.: MH18B0000808

Further, refer Expression of Interest (EOI) Process Document available on the website of the corporate
debtor at https://cmpeurotechnoplast.sumedhamanagement.com/ or se an email to
ip.cmpeurotechnoplastpvtltd@gmail.com for relevant dates and detailed Expressi¢n pf Interest.

Date: 09.10.2026
Place: Kolkata

Mr. Bijay Mun‘nuria

Authorised Insolvency Professional

Sumedha Management Solutions Private Limited (IPE)

IBBI Regn. No.: IBBI/IPE-0020/IP A-1/2022-23/50023

AFA - AA1/50023/02/311226/20067 Valid upto 31.12.2026
Registered address with IBBI: 2B, Geetanjali Apartment,

8B, Middleton Street, Kolkata- 700071

Registered e-mail ID with IBBI: info@sumedhamanagement.com
Resolution Professional

In the matter of CMP Euro Technoplast Private Limited
Website: https://cmpeurotechnoplast.sumedhamanagement.com/
Process email ID: ip.cmpeurotechnoplastpvtltd@gmail.com
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The dubious record of monsoon rains

The southwest monsoon was both patchy and deficient. That has hurt key farm regions and raised concerns over food prices

SANJEEB MUKHERJEE
New Delhi, 8 October

The southwest monsoon season
has ended with around 13

per centdeficiency, which sets
many dubious records — accord-
ing to India Meteorological
Department (IMD) records, it is
the worst since 2015, the second-
lowest since 2001 and the fourth-
worst since 1901.

Cumulative rainfall across
the country stood at 759.4 milli-
metres (mm), against the long
period average (LPA) of around
868.6 mm. The deficit, however,
becomes more significant when
regional variations are taken
intoaccount.

The uneven distribution of
rainfall has raised the spectre of
higher food prices, particularly
for pulses and oilseeds, adding to
inflation concerns.

This is something the Reserve
Bank of India (RBI) acknowl-
edged in its latest Monetary
Policy Report released on Wed-
nesday. The bank said the short-
fall and unevenness of the
southwest monsoon and El Nifio
effects may together pose some
risks to both kharif and rabi
output, though non-farm rural
activities have shown greater

coupled with El Nifo conditions,
has affected kharif sowing. It
could also weigh on the
upcoming rabi season because of
lower reservoir storage.
Asaresult, the agency has
pared its agriculture, forestry
and fishing growth forecast for
FY27toaround 1per cent from its

resilience in recent earlier estimate of

years. For rabi pro- —_— 1.3percent.

duction, it said pro- THE DEFICIENT Icraalso cautioned

duction may face MONSOON MAY that weaker farm

headwinds fromlow = HAVE AN UNEVEN incomes could

reservoir levels. IMPACT ON RABI dampen rural
Datashowedthat ~ SOWING, BY BEING demand in the second

kharif cropshadbeen CONCENTRATED half of FY27and

sown across around IN STATES WITH create upside risks to

111.5million hectares  INADEQUATE food inflation.

asof October 2 since RESERVOIR

June1,whichisi1.1per STORAGE: ICRA Unevenrains

cent less than what _— The monsoon deficit

was covered during varied sharply across

the corresponding period regions. In southern India, the

last year. southwest monsoon was 24 per

Finalyields, however, will be
determined by inter- and intra-
seasonal variability in rainfall,
including the number of wet
days and long dry spells, par-
ticularly in areas with inad-
equate irrigation.

According to rating agency
Icra’s southwest monsoon wrap-
up, deficient and uneven rainfall,

cent below the LPA, while in
eastern and northeastern India it
was 26 per cent below normal.

LPA refers to the rainfall
recorded over a specific region for
agiven period, such asa monthor
the entire season, averaged over a
period of 30 to 50 years.

Eastand northeast India
received 1,017.1 mm of rainfall

during the season, the lowest
since 1901.
The southern peninsula

districts, or 42 per cent, received
normal rainfall.
The IMD assessment showed

Kharif sowing dips

As on October 2,2026 (in mn hectares)

Crop Normal Y-o0-Y Chg from normal area
area* 2026 chg (%)* (%)
Paddy 420 4336 M35 52
Pulses 236 1223 21 11
Arhar 443 479 32 81
Urad 296 265 123 L 105
Moong 354 337 34 48
Coarsecereals 1826 1871 04| 25
Maize 807 935 H-29 15.9 [
Oilseeds 20 1966 06] A7
Soybean 287 1231 -02 4-4.4
Groundnut 467 51 0 9.2 N
Sugarcane 5.42 5.86 -03 81
Cotton 1255 1.0 -05 J
Total** 1044 M5 11 101

* Normal area denotes the average area of last 5 years for most crops
** The total includes other crops not mentioned here

Source: Ministry of Agriculture

Widespread deficit

Monsoon* (in mm)

received 542 mm, the fourth- that 9o districts, or 12 per cent, m Actual Normal

lowest since 1901 and the recorded excess rainfall, while 16 Regi Departure

second-lowest since 2001. districts, or 2 per cent, experi- eglon (%)
In contrast, the southwest enced “large excess” rainfall. East &NE Fm Vv-25.6

monsoon was 3.6 per cent below Nodistrict was classified India 1,367.3

normal in central India, around under the “no rainfall” category, Northwest 553.0

6 per cent below normal in while rainfall data was unavail- India 5876 v 59

northwest India and the mon- able for seven districts, account-

soon core zone. ing for 1 per centof the Central India 9528 v 26
The monsoon core zone com- total assessed. 978.0

prises areas in central and west- Overall, 43 per cent of the dis- South 540.0

ern India that are largely rain-fed ~ tricts witnessed either deficient or Peninsula ey 243

and grow significant quantities large deficient rainfall, compared

of pulses and oilseeds. with 14 per cent that recorded Alllndia F 594 G e
Granular IMD data showed excessor large excess rainfall. 868.6

that monsoon rainfall distribu-
tion was highly uneven across
the country, with a significant
share of districts recording defi-
cient rainfall during the season.

Ofthe 741 districts assessed,
282, or 38 per cent, were classified
as “deficient”, making it a large
category and indicating below-
normal rainfall across several
partsofthe country.

Another 34 districts, account-
ing for 5 per cent of the total,
recorded “large deficient” rain-
fall, reflecting substantially
below-normal precipitation.

Atthe same time, 312

The figures indicate that
while a sizeable proportion of the
country received normal mon-
soon rainfall, shortages
remained a concern across a sub-
stantial number of districts.

Implications for crops
Even distribution at the district
level is particularly important for
the farm sector, given rain-fed
agriculture’s dependence on the
timing and spread of monsoon
precipitation.

The data also underlines how
aggregate rainfall figures can
mask significant regional vari-

NOTE: * From June 1to Sept 30, 2026
Source: India Meteorological
Department (IMD)

ations, with different districts
experiencing substantial deficits
and excesses during the same
monsoon season.

According to a preliminary
assessment by the agriculture
ministry, Karnataka, Maharash-
tra and parts of Andhra Pradesh,
Telangana and Rajasthan were
among the worst-affected agri-
culturally by below-normal mon-
soon rainfall.

Drought assessment teams are
already on their way to Maharash-
tra and Karnataka and are also
likely to be sent to other states.

Icra said the southern penin-
sula received only 76 per cent of
its LPA rainfall during the mon-
soon season, resulting in a sig-
nificant deterioration in reservoir
storage levelsin Andhra Pradesh,
Karnataka, Kerala, Tamil Nadu
and Telangana.

Together, these states account
foraround 98 per cent of India’s
rabi rice acreage and about 33 per
centof coarse cereal acreage,
based on2025-26 data, it said.

Lower water availability is,
therefore, likely to impact the
area under these crops during
the upcoming rabi season.

Irrigation risk

Icraalso flagged risks to wheat
sowing in Punjab and Rajasthan,
which received only 59 per cent
and 78 per cent of LPA rainfall,
respectively.

Deficient rainfall resulted in
below-normal reservoir storage
in both states by the end of
September 2026.

Together, Punjab and Rajas-
than account for around 31 per
cent of India’s wheat cultivation,

the report said.

Since wheat cultivation is
highly dependent on irrigation,
lower water availability could
constrain sowing in these states.

Overall, Icra expects the
impact of deficient monsoon
rainfall on rabi sowing to remain
uneven, concentrated mainly in
southern states and northern
states such as Punjab and Rajas-
than, where inadequate reservoir
storage could constrain irriga-
tion availability.

Pushan Sharma, director at
Crisil Intelligence, said the crop
outlook this season is mixed, with
weather-related variability emerg-
ingasthe key factor towatch.

For field crops, acreage is
expected to be lower by around 2-
3 per cent year-on-year, while
yields could decline by about 5-6
per cent.

“This is driven to some extent
by paddy, which s likely to see
yields decline by 4-5 per cent. This
is likely to keep production condi-
tions relatively tight across several
crops, although firmer prices
should provide some support to
farm incomes,” Sharma said.

Within field crops, paddy,
maize, tur, cotton and groundnut
warrant closer monitoring, given
the expected pressure on yields,
he said.

Paddy has faced weather-
related stress in key growing
regions, while maize, pulses, oil-
seeds and cotton could see lower
outputaccompanied by
relatively firm prices.

Horticulture stronger

“The horticulture outlook is
relatively stronger. Sown area
andyields are each estimated to
increase by around 2-3 per cent,”
Sharma said.

However, the picture remains
uneven across crops and regions.
“Banana, for instance, has

seen weather-related crop
damage and supply disruption,
which has supported prices even
as production remains slightly
lower,” he said.

“Overall, horticulture should
remain the stronger segment this
season, while weather and
supply conditions will remain
critical monitorables across both
field and horticulture crops,”
Sharma added.
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Transaction Banking Solutions Department, Corporate Centre,
2nd floor, Mafatlal Centre, Nariman Point, Mumbai-400 021
E-mail - dgmmabc.tbs@sbi.co.in, Website: https:/sbi.bank.in

CORRIGENDUM NOTICE

RFPNo. TBS/RFP/MABC/2026-27/003 Date:25.09.2026

Please refer RFP for selection of consultant firm for the computation of
benchmark rates, margin and review of shared services arrangement of
POS, QR and Soundbox vide RFP No. TBS/RFP/MABC/2026-27/003 dated
25/09/2026. Bank's Response to Pre- Bid Queries is uploaded and can be
accessed under Procurement News on Banks website: https:/sbi.bank.in
and https://etender.sbi/

Place : Mumbai

Date:09.10.2026 Deputy General Manager (MABC)

FORM G
INVITATION FOR “EXPRESSION OF INTEREST FOR
CMP EURO TECHNOPLAST PRIVATE LIMITED
OPERATING IN “PLASTIC COMPONENTS/PROMOTIONAL ITEMS
FOR THE CONFECTIONERY AND TOY INDUSTRIES” AT PUNE
(Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the Corporate|CD - CMP Euro Technoplast Private Limited
Debtor along with PAN &|PAN No. - AAFCC5010Q

CIN/ LLP No. CIN No. - U25203MH2013PTC250785
2. |Address of the Registered | Registered Office:
Office Shop No. 10, Plot No. 62, Aggarwal Trade Centre,

Sector 11, CBD Belapur, Thane, Maharashtra -
400614, India.

3. |URL of Website https://cmp h

4. |Details of place where|CMP Euro Technoplast Pvt Ltd Indapur
majority of fixed assets are | Address: Plot no A 99 Midc area, Loni Devkar Midc
located Indapur, Tal Indapur Dist Pune, Pincode 413132.

5. |Installed capacity of main |Plant Site is equipped with following:
products / services ¢ 28 Machines for moulding plastic materials
from 100 to 150 Tons on three shift basis
¢ 12 Pad-printing machines with rotating belt
from 4 to 6 colours
* 16 welding machines with rotary table
* Working capacity for 24/7 with 3 diesel generators
kala genset (2200 KVA + 1*250 KVA)
6. |Quantity and value of main|Sale of Goods for INR 3,83,76,325/- as on
products / services sold in|31st March 2025
last financial year In FY 2021-22, it produced 8,55,00,000 complete
surprises (toys) for a total of 38,70,00,000 plastic
components. Highest in FY 2018-19 for 148.4 Million
Units
7. [Number of employees/[N.A.
workmen
8. |Further details including|Further details about the Corporate Debtor
last available financial|or any additional information can be obtained
statements (with schedules) |[from the Resolution Professional through
of two years, lists of creditors [th e provided Email address:
are available at URL: ip.cmpeurotechnoplastpvtitd@gmail.com
9. |Eligibility for resolution|The information can be obtained from the
applicants under section|Resolution Professional through email:
25(2)(h) of the Code is|ip.cmpeurotechnoplastpvtitd@gmail.com
available at URL:
10.|Last date for receipt of|24-10-2026
expression of interest
11. | Date of issue of provisional | 03-11-2026
list of prospective resolution
applicants
12.|Last date for submission of|08-11-2026
objections to provisional list
13.|Date of issue of final list
of prospective resolution
applicants
14.|Date of issue of information |23-11-2026
memorandum, evaluation|(subject to receipt of Non-Disclosure Agreement
matrix and request for|by Eligible PRAs)
resolution plans to prospective
resolution applicants
15.|Last date for submission of|23-12-2026
resolution plans
16.|Process email id to submit|ip.cmpeurotechnoplastpvtitd@gmail.com
Expression of Interest
17.|Details of the Corporate|The Corporate Debtor is registered with Ministry of
Debtor's registration status | Micro, Small and Medium Enterprise.
as MSME UAM No.: MH18B0000808

Further, refer Expression of Interest (EOI) Process Document available on the website
of the corporate debtor at https://cmpeurotechnoplast.sumedhamanagement.com/
or send an email to ip.cmpeurotechnoplastpvtitd@gmail.com for relevant dates
and detailed Expression of Interest.

com/

18-11-2026

Mr. Bijay Murmuria

Authorised Insolvency Professional

Sumedha Management Solutions Private Limited (IPE)

IBBI Regn. No.: IBBI/IPE-0020/IPA-1/2022-23/50023

AFA — AA1/50023/02/311226/20067 Valid upto 31.12.2026
Registered address with IBBI: 2B, Geetanjali Apartment,

8B, Middleton Street, Kolkata- 700071

Registered e-mail ID with IBBI: info@sumedhamanagement.com
Resolution Professional

In the matter of CMP Euro Technoplast Private Limited

Website: https://cmpeurotechnoplast.sumedhamanagement.com/
Process email ID: ip.cmpeurotechnoplastpvtlitd@gmail.com

Place: Kolkata Date: 09th October, 2026

C

Corporate Office: “Corporate One”, First Floor, 5, Commercial Centre, Jasola, New Delhi - 110 025
Tel. Nos.: +91-11-46581300, 41697900; Fax No.: +91-11-40638679
Email: isc@chambal.in; Website: www.chambalfertilisers.com; (CIN: L24124RJ1985PLC003293)

SPECIAL WINDOW FOR TRANSFER AND DEMATERIALISATION (DEMAT) OF PHYSICAL SHARES
As per SEBI Circular No. HO/38/13/11(2)2026-MIRSD-POD/1/3750/2026 dated January 30, 2026 (‘SEBI Circular’)
a Special Window for transfer and dematerialisation (demat) of physical shares will remain open up to February 04,
2027 and available to those investors who had purchased physical shares of Chambal Fertilisers and Chemicals
Limited (‘the Company’) prior to April 01, 2019, and:

(a) had not lodged the shares for transfer; or

(b) had lodged the shares for transfer, but the same were rejected, returned, or not attended to due to
deficiencies in documentation.

For clarity regarding the applicability of this window to transfer deeds executed before April 01, 2019, investors may

refer to the matrix below:

CHAMBAL FERTILISERS AND CHEMICALS LIMITED
Registered Office: Gadepan, Distt. Kota, Rajasthan, PIN-325 208

Tel No. +91-0744-2782915; Fax No. +91-07455-274130

NOTICE

ADVERTISEMENT DETAILING PETITION
[SEE RULE 35 OF THE NATIONAL COMPANY LAW TRIBUNAL RULES, 2016]
IN THE MATTER OF COMPOSITE SCHEME OF ARRANGEMENT AND AMALGAMATION
AMONGST
SIEMENS GAMESA RENEWABLE ENERGY PROJECTS PRIVATE LIMITED

(PETITIONER COMPANY NO. 1/ TRANSFEROR COMPANY 1)

AND
SIEMENS ENERGY INDUSTRIAL TURBOMACHINERY INDIA PRIVATE LIMITED

(NON-PETITIONER COMPANY / TRANSFEROR COMPANY 2)
AND

SIEMENS GAMESA RENEWABLE POWER PRIVATE LIMITED

(PETITIONER COMPANY NO. 2/ TRANSFEREE COMPANY)

AND

bL;)dge: f?{;:al;zf»gv Is the_loglg;ina_ltflt'l:rel Cert::fic:te Whethesr elig_it;l‘(levfo(:od%e in the THEIR RESPECTIVE SHAREHOLDERS AND CREDITORS
efore April 01, ? available wi e Investor? pecial Window?
No — it is fresh lodgement " Yes COMPANY PETITION (CAA) NO. 82/CHE/2026
Yes, but was rejected/ Ves (subject to conditions CONNECTED WITH
returned earlier stated in the SEBI Circular) COMPANY APPLICATION (CAA) NO. 57/CHE/2026
Yes, was lodged No No e
No. was not Ii dged No No SIEMENS GAMESA RENEWABLE ENERGY PROJECTS PRIVATE LIMITED Petitioner Company
Request(s) which are accompanied by original share certificate(s) along with transfer deed(s) and other {CIN: U40108:TN2007PT0036929) ’ No. 1/ Transferor
supporting documents will only be considered under the Special Window. A Company registered under the Companies Act, 1956, Company 1
The shares transferred pursuant to this Special Window facility shall be under lock-in for a period of one year from Having its registered office at Block 10, WeWork DLF Cybercity,
the date of registration of transfer. No. 1/1, 24 Shivaji Gardens, Mount Poonamallee, Ramapuram,
Investors wishing to avail of this Special Window may contact the Company’s Registrar to an issue and Share Kanchipuram, Saidapet, Tamil Nadu, India, 600089.
Transfer Agent, KFin Technologies Limited (Unit: Chambal Fertilisers and Chemicals Limited), having their address prese 4 i o H
at Selenium Tower-B, Plot Nos. 31 & 32, Gachibowli, Financial District, Nanakramguda, Hyderabad — 500032. Re nted by Mr. Jaimohan Nair, Authorized smnam
For further detail_s, ir?vestors may ref_er to‘ the SEBI Circular available at:_hﬂpsE//www.sebi‘.gov.inlleg' _al/circulars/'an— SIEMENS GAMESA RENEWABLE POWER PRIVATE LIMITED Petitioner Company
(23(3126?:::5;?:;:-32:dc-;rnev;s;;nﬁ)nte-isn ;ac::l-r\i/:nd;)fmfeo;-‘tr:;nsqfer-and-dematenallsat|on-of— hysical securities_99411.html (CIN: U74991TN2006PTC079179) ggmz / :.'ransferee
For Chambal Fertilisers and Chemicals Limited A Comp.any reglstered under the Companles Act, 1956, . by
Sd/- Having its registered office at Block 10, WeWork DLF Cybercity,
Place: New Delhi Tridib Barat No. 1/1, 24 Shivaji Gardens, Mount Poonamallee, Ramapuram,
Date : October 08, 2026 Vice President — Legal & Company Secretary Kanchipuram, Saidapet, Tamil Nadu, India, 600089.
Represented by Mr. Jaimohan Nair, Authorized Signatory

Registered Office: 3rd Floor, Khivraj Complex 1, No. 480, Anna Salai, Nandanam, Chennai 600 035.
CIN No:L65922TN1991PLC020219 Email: indhouse1991@gmail.com Website: www.indbankhousing.com Ph: 044 2432 9235

Ind Bank
Housing Ltd.

(A Subsidiary of Indian Bank)

Statement of unaudited Financial Results for the Quarter ended 30.09.2026

Year to date | Corresponding
Three months | figures for | three months
ended the current | ended in the
Sl Particulars period previous year
No. 30.09.2026 | 30.09.2026 30.09.2025
Unaudited Unaudited Unaudited
Rs. lakhs
1. | Total Income 25.87 345.17 5.87
2. | Net Profit/ (Loss) for the period
(before Tax, Exceptional and/or Extraordinary items) (0.63) 255.57 (2.49)
3. | Net Profit/ (Loss) for the period before Tax
(after Exceptional and/or Extraordinary items) (0.63) 255.57 (2.49)
4. | Net Profit/ (Loss) for the period after Tax
(after Exceptional and/or Extraordinary items) (0.63) 386.91 (2.49)
5. | Total Comprehensive Income for the period
[Comprising Profit/(Loss) for the period (after tax)
and Other Comprehensive income (after tax)] (0.63) 386.91 (2.49)
Equity Share Capital 1000.00 1000.00 1000.00
7. | Reserves (excluding Revaluation Reserves)
as shown in the Audited Balance sheet of previous year (13096.27) (13096.27) (13087.43)
8. | Earnings Per Share (of Rs.10/- each)
(for continuing and discontinued operations) - 1. Basic (0.01) 3.87 (0.02)
2. Diluted (0.01) 3.87 (0.02)

Note: The above is an extract of the detailed format of Financial Results filed with the Stock Exchanges under
Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the
Financial Results are available on the Stock Exchange Websites.BSE:www bseindia.com and our company website:

www.indbankhousing.com

Place : Chennai
Date :08.10.2026

By the Order of the Board
For IndBank Housing Limited

MANAGING DIRECTOR

Scan for more details

Petitioner Company No. 1 & Petitioner Company No. 2 are together referred to as “Petitioner Companies”

NOTICE OF PETITION

A Joint Company Pefition under Sections 230 to 232 read with Section 66 and Section 52 of the Companies
Act, 2013, for seeking approval of the Composite Scheme of Arrangement and Amalgamation amongst Siemens
Gamesa Renewable Energy Projects Private Limited (Petitioner Company No. 1/ Transferor Company 1), Siemens
Energy Industrial Turbomachinery India Private Limited (Non-Petitioner Company / Transferor Company 2) and
Siemens Gamesa Renewable Power Private Limited (Petitioner Company No. 2 / Transferee Company) and their
respective shareholders and creditors was presented by the Petitioner Companies on September 23, 2026 and the
said Petition has been fixed for hearing before the Hon'ble National Company Law Tribunal, Chennai Bench on
November 11, 2026. Any person desirous of supporting or opposing the said petition should send to the advocate
of the Pefitioner Companies, having his office at New No. 10, Old No. 28, Shankaralaya, 3rd Cross Street,
RK Nagar, RA Puram, Raja Annamalaipuram, Chennai, Chennai City Corporation, Tamil Nadu, India, 600028; the
notice of his intention, signed by him or his advocate, with his name and address, so as to reach the Pefitioner's
advocate not later than two days before the date fixed for the hearing of the petition. Where he seeks to oppose the
petition, the grounds of opposition or a copy of his affidavit shall be furnished with such notice of opposition. A copy
of the pefition will be furnished by the undersigned to any person requiring the same on payment of the prescribed
charges for the same.

For Siemens Gamesa Renewable Energy For Siemens Gamesa Renewable

Projects Private Limited Power Private Limited

(Petitioner Company No. 1/ Transferor Company 1) (Petitioner Company No. 2 / Transferee Company)
Sd/- Sd/-

Mr. Jaimohan Nair, Mr. Jaimohan Nair,

Authorized Signatory Authorized Signatory

Date: 09.10.2026 Place: Chennai
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